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Berthing Facilities for Vessels at 
Minor Ports 

°934. Shrj A. V. Raghavan: Will 
the Minister of Transport be pleased 
to !tate: 

(a) whether there is any proposal 
to provide direct berthing facilities 
for vessels of eight to ten feet draft 
in selected minor ports; 

(b) if !o, whether the National 
Harbour Board has finalised the 
scheme; and 

(c) the names of ports which have 
been selected for providing such 
facilities? 

The Minister of Shipping In the 
Ministry of Transport (Shri Raj 
Bahadur): (a) Yes. 

(b) No. The National Harbour 
Board at its meeting held at Kandla 
on the lith and 12th November, 1963, 
appointed a sub-Committee under 
the Chairmanship of the Nautical Ad-
viser to the Government of India to 
make a study of the minor ports, 
where alongside berthing facilities 
fa! vessels of eight to ten feet draft 
cou 1 d be provided. Its report is 
awaited. 

(c) Does not arise. 




